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Expenditure on  Security of former
Prime Minister and her Son

3444. SHRI JYOTIRMOY BOSU:
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) cost of security whilst at Delhi
and while on tour of the erstwhile
Prime  Minister, Shrimati Indira
Gandhi and her son. Sanjay Gandhi
(to be shown separately) of the last
three years;

(b) whether the present Govern-
ment propose to change the improper
amendment that she had incorporated
in the blue book on Prime Minister’s
tour and travel in November, 1969;
and

(c) if so, details thereof?

THE MINISTER OF HOME AF-
FAIRS (SHRI CHARAN SINGH):
(a) A Statement is laid on the Table
of the House. [Placed in Library.
See No. LT-692/177].

(b) and (c). No, improper amend-
ment was made in the Blue Book in
November, 1969. The only amend-
ment made in November, 1969, relates

to the apportionment between the
State Governments and the political
party concerned of the cost of security
arrangements on the election meetings
addressed by the Prime Minister.

Recitation of Holy Quran in A.LR.
Programmes

3445. SHRI G. M. BANATWALLA:
Will the Minister of INFORMATION
AND BROADCASTING he pleased to
state:

(a) whether any representation has
been made to him to include recita-
tion of the Holy Quran in the A.LR.
programmes; and

(b) if so, the decision of the Govern-
ment thereon and whether recitations
from “the holy scriptures of other
communities will also be so included?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHR! L. K.
ADVANI). (a) Requestg for inclusion
of recitations from Holy Quran and
other scriptures in the A.LR. pro-
grammes are received from time to

time.
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(b) Excerpts from religious and
scriptural texts including the Holy
Quran are broadcast on various occa-
sions ar when justified b;" the context
of a particular programme.

Projects Undertaken by CIL in Col-
laboration with Foreign Countries

3446. SHRI R. L. P. VERMA: Will
the Minister of ENERGY be pleased
to state:

(a) the number of projects under-
taken by Coal India Limited in

* Collaboration with the help or in
collaboration with foreign countries
(names of projects and associated
foreign countries may please be given);

(b) the cost of each project with
the amount, the help or collaboration
is costing separately in machineries
and other services in short and long
Tun;

(c) time of their commencement
and likely dates of their completian;
and

(d) whether our own mining eng-
ineers are not competent enough to
undertake these projects without this
type of foreign help?

THE MINISTER OF ENERGY
(SHRI P. RAMACHANDRAN): (a) to
(d). The information is being collect-
ed and will be laid on the Table of the
House.

Missing family Members of a Railway
Employee arrested during last Rail-
way Strike at Jhansi

3447, SHRI BAPUSAHEB PARULE.
KAR: Will the Minister of HOME AF.
FAIRS be pleased to state:

(a) whether on the 26th May, 1974
a railway employee of Jhansi, Ram
Singh by name was arrested in  con-
nection wnt.h Raflway strike and imme-
diately aﬁ.er his arrest all his family
members residing .at Cipri Bazar were
forcibly driven out and since then
they are missing and after his release
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in May, 1977 he made enquiries with
relatives, friends and police but upto:
this date he could not trace out the
family members; and

(b) whether ATl India Railwaymef's
Federation have submitted a memo-
randum to him regarding Ram Singh?

THE MINISTER OF HOME APF-
FAIRS (SHRI CHARAN SINGH): (a»
and (b). A memorandum from the All
India Railwaymen’s Federation enclos-
ing an application from Sri Ram Singh
has been received on the subject. The
Government of Uttar Pradesh have
been requested to render necessary
assistance to him in locating the
where-about of his family.
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